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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II1

(General information relating to Legislative & other matters)
Tuesday, May 26, 1998/Jyaishth 05, 1920 (Saka)

No. 395

DETENTION AND RELEASE OF MEMBERS

The following message dated 20.05.98 addressed to the Hon'ble
Speaker, Delhi Vidhan Sabha was received from Dy. Commissinor of Police,
North District, Delhi on 25.05.98:-

"I have the honour to inform you that Shri Haroon Yusuf
and Shri Shoaib Igbal, MLAs alongwith 49 supporters were detained
u/s 65 Delhi Police Act from 8.50 P.M. to 9.20 P.M. on 17.05.98
for protesting against the bi-centenary celebrations of Mirza
Ghalib."
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